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Gold seized at Rs. 45,87,401. Now this 
has been found to be incorrect. The 
·correct value of the gold "t the inter-
national rate oC Rs. 53'58 per 10 
grammes amounts to Rs. 4,58,740~-. Tho 
mi!>takc occurred due to the wronl! 
dLocimal placing in the ca~culation. 

2. According to the unofficial quota-
tions in Bombay market, the value of 
gold per 10 grammes was approxi-
mately Rs. 130 at the time of search. 
The market value of the seized gold 
\\'as, therefore, taken by the Income-
tax Officer at Rs. 11,13,0311-. 
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IUS hrs. 

ASIAN DEVELOPMENT BANK 
BILL· 

The Milllsier of State In the MInis· 
try of F\Da.nce (Shri B. K. Bha,IIU: 
On behalf of IShri Sachindra Chau· 
dhuri I beg to move for leave to in-
troduce a Bill to implement the inter-
national agreement for the establish-
ment and operation 'of the Asian Dpve-
lopment Bank and for matters con-
nected therewith 

Mr. Speaker: The question Is: 

"That leave be granted to intra· 
duce a Bill to implement the 
international agreement for the 
establishment and operation of the 
Asian Development Bank and for 
matters connected therewith." 

The motion wru adopted. 

SIarI B. K. Bhapt: I introducet the 
Bill. 

13'26 hrI, 

DEMANDS FOR GRANTS-contd. 

MINISTRY OF HOME AFFAIRS-
.,.,.tel. 

Mr .. S--. .. : Out of 8 hours allotted 
for the discussion on the Demand. for 
Grants of the Ministry of Home 
Mairs, 5 hol1l'!l and 40 minutes have 
already been spent and only 2 hllUl'. 
and 20 minutes Temain. 
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tyntroduced with the «'Commendation oC the President. 




